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CENTRAL ADMINISTRAT IVE TR IBUNAL

CALCUTTA BENCH

£
No.0.A.1003 of 1996

 Date of Order 3 26.11.1996

Present : Hon'ble Mr.Jugtice A,K.Chatterjees Vicee-Chairman.

Hon'b ls Mr.M.S.Mkherjees Administrative Member.

KAMAL SEN

Vs.

UNION OF INDIA & ORS.

e

. : o '
For ths applicant In person

L1

For the respondents; Mrs.Uma Sanyals cownsel.

ORDER

r

The applicant who is present in person states that ha does

not wish to proceed with the casa. Mrs.Uma Sanyal is présgnt

- on behalf. of thae respondents.

<ty

2. In the circumstances» the case is disposed of as not

. pressaed,

3. No order is made as to costs.

NN By

(MS.Mkharjes)
Administrative Member

atterjee)
Vice-Chairman
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